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आदेश / O R D E R 

PER DINESH MOHAN SINHA, JM: 

 

Captioned appeal filed by the assessee, pertaining to assessment 

year(A.Y.) 2012-13, is directed against the order passed by the Learned 

Commissioner of Income Tax (Appeal), vide order dated 08.08.2022, which in 

turn arises out of  a penalty order passed by Assessing officer u/s 271(1)(c) of 

the Income Tax Act, 1961, vide  order dated 17.01.2022. 
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2. During the course of argument of the Ld. AR of the assessee has intimated  

through application: 

“Intimation for opting of VSVS, 2024 for appeal filed for AY 2012-13 against the 
order u/s. 250 of the Act in respect of order passed u/s. 271(1)(c) of the Act and 
request to withdrawal of appeal filed.  

Form No. 2 acknowledgement for filing the application for VSVS – 2025 and the same 
is place on record.”  

3. On the contrary, the Ld. DR of the revenue has not objected to the prayer of 

the Ld. AR.  

4. We have heard both the parties and we permit the assessee to withdrawal of 

the appeal. Therefore, the appeal is dismissed as withdrawn.  

 

  Order pronounced in the open court on     28/03/2025. 

 

 Sd/-                           Sd/-/- 
(Dr. A. L. SAINI)                                                   (DINESH MOHAN SINHA) 
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